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For the applicant .: Mr, P.C. Das, counsel
For the respondents : Mr. B, Mukherjee, counsel’

!
ORDER

when the matter is taken uﬁ for hearing, Mr. P.C. Das

appeam.ng on behalf of the applicant submits that he did not
regarging this matter -

receive any instructicn from his client/and d'xereby he wants

: to retire from this case. _
® . o 26 In view of the aforesaid cicunstances, the appiication

®

is disnissed as being not presced,
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